
qNATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

C.P No. 1 161/(MAH)/2017

Present SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALL.ASENAPATHY
MEMBER (T)

ATIENDENCE-CUM.ORDER SHEE"T OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPAI.TY t.{W TRIBUNAL oN 08.12.2017

ORDER

CP No.115rn&BP/NCLT/MBiMArV2017

Wrongly on Board

sd/- sd/-
B, S. V. PRAKASH KUMAR
Member (Judicial)

V. NALLASENAPATI{Y
Member(Technical)

CORAM:

NAME OFTHE PAKflES: Parte Casters private Limited

SECTION OF THE COMPANIES ACT: I & Bp Code 2016.

S. No. NAME DESIGNATION SIGNATURE


